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whether they have been actually ysed
on a major scale, and, if so, whether
their forecast hag been found to be
correct?

SHRI BHAGWAT JHA AZAD:
Sir, the Institute has made in the
first batch 5 of them and 3 are being
used by the Institute, 1 in the Benaras
Hindu University and the other has
been given to the Government of My-
sore. In the second batch the Insti-
tute proposes to make 20 of them., So
far as the forecast is concerned, these
forecasts are based on scientific in-
formation and data and as far as they

phave been experimented with, we

find that they give good informa-
tion.
SHRI M. C. SHAH: What is the

capacity of these meters? Up to what
depth do these meters find out under-
ground water resources?

SHRI BHAGWAT JHA AZAD:
They can do it up to 250 metres un-
dey favourable conditions and give us
information,

SHRI DALPAT SINGH: From
which country are these meters im-
ported and how much foreign ex-
change have we to pay for them?

SHRI BHAGWAT JHA AZAD:
Sir, they are made in this country
and they are 100 per cent indigenous.
The cost is about Rs. 3.000. Only 1 per
cenl of the raw material which comes
to about Rs. 30 is imported from out-
side, even less than Rs. 30.

INDpIAN ScHOOL OF INTERNATIONAL
STUDIES
*201. SHR] M. P. BHARGAVA:

Wiil the Minister of EDUCATION be
vleased to state whether it is a fact
that a student of the Indian School of
International Studies has been =asked
to sever his connection with the
School on the question of submitting
hig thesis in Hindi?
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THE MINISTER OF STATE IN
THE MINISTRY OF EDUCATION
(SHRI BHAGWAT JHA AZAD): No.
Sir.

SHRI M. P. BHARGAVA: May J
know from the hon. Minister whether
it is a fact that the gentleman in
question was not permitted to appeat
in the pre-thesis examination in Hindi
and was asked to leave the Institute?

SHRI BHAGWAT JHA AZAD:
Sir, thig school offers a three-year
course leading to the Ph.D, Degree. In
the first year there are certain com-
pulsory courses. The gentleman
whom the hon. Member mentioned,
Shri Ved Pratap Vaidik, was a stu-
dent in the Institute who answered
his four papers in the first year in
Hindi. The Academic Council said
that the medium of the school is Eng-
lish and the examination medium is
English and. therefore, he is deemed
to have not sat in that examination
and he was removed from the school.

SHRI M. P, BHARGAVA:

Sir,.

MR. CHAIRMAN: Mr. Rajnarain.
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DR. TRIGUNA SEN  Sir, the hoa
Member has asked 21 questions. [
do not know shorthand and 1 could
not take down notes and cannot ans-
wer all his  questions. He 13 still
going on with more questions

At TAATTAr @ H=BT Al g9 T4
UF #3E 09 A0 & |

st Tafa
g

P21 AAT AG KT

Y AT : IJqAT A &74

Nfu gwa @ &7 ag f&ar

SHRI ARJUN ARORA: Normally,
the Chair allows one Member only
one supplementary question 1n case he¢
1s not the questioner himself Tn¢
hon Mr Rajnarain Singh, Leader of
the S.5 P, has already asked, accord-
g to the Minister, 24 questions. Why
1s he being allowed to put a 25th?

MR CHAIRMAN: Because no ans-
wer has been given and the questior
has not been recognised because 1
contamned too many things.

SHRI ARJUN ARORA: In that
case that may be expunged from the
records, 1f you have not recognised
1t as a question and if the Mimste:
has not recognised it as such

ot My [l CAUNE 1L
gifqariedr gfew w1 wfed, @ o<
qFFIS qGT AT |

Y THARET : F WY WAl g
far og a7 TR ST €Y S0

MY mS(A AT GE AV T wEEA
5§ AT |

MR CHAIRMAN: I will allow
him to put what he considers the most
impe tant question to which he wants

a rep'™
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St AT gy HSA A
wTgE aus 7 f5 ag w3y § I 9
a |

SHRI G. RAMACHANDRAN: Sir,
may I make a very humble submission
to you as the Chairman of the Rajya
Sabha? And I do so in all humiiity
and I do not wish to cast the slightest
reflection on you for whom I have
the highest regard but the  whole
House is  witness day after day to
your generosity which results in g
complete mockery ot the procedure

during question time, (Interrup-
tions.)
SHRI BHUPESH GUPTA: Sir, on

How can he make
such observations? Jt amounts to . . .

it sTeEAn ¢ & At € {6 ag
T8 gg 1 fond smE § ¢

SHRI A. P. CHATTERJEE: Th:=
actually amounts to a mockery of
democracy.

MR. CHAIRMAN: I am very
thankful to you, Mr Ramachandran,
for pointing that out. 1 am fujly
conscious of the fact that sometimes
the procedure is not strictly followed
but I am doing it consciously in the
interests of the  well-being of this
House.

SHR] G. RAMACHANDRAN: 1
bow to you, Sir.

sft aaafa =i gIIrTa, #q9-
FT TITA &7 &1 74T |

st AT ¢ ZHIY TATA &7
AT FAHT AT 4T |

st wwafa & wvoEr AT TAmE
FIA AT AEAT § ALH AT a9
950 97 |
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Sir, I may be permitted to put
| record straight.
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3 f& g g famdy v & aro fey
2, zafem g7 wred 2 % gwTy oy

TS THAT q1T | qF T FT A7
A

SHRI M. P. BHARGAVA.:
the

This is one of m¥-
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questions in a series of questions
which I have been putting in this
House and I repudiate the claim of
Mr. Rajnarain that it is his question.

MR. CHAIRMAN:
question.

It wag also his

SHR; M P. BHARGAVA:
May be, but his name does not appear
here.

Now may I know whether it is a
fact that the entire expenseg of this
Institute are borne by the Government
and if that is a fact, whether any
steps have been taken to find out if
the staff in this Institute is in propor-
tion to the work in the Institute and
whether it is also a fact that the staft
members have not been able in pro-
duce one research paper so far?

SHRI BHAGWAT JHA AZAD:
Sir, the main gource of finance for
this institution is Government grant
and the Government have given this
institution in 1964-65, Rs. 9.35 lakhs.
in 1965-66, Rs. 12.63 lakhs, in 19A6-67,
Rs. 7.9 lakhs and in 1967-68 we pro-
pose to give Rs. 7 lakhs. It is true
that the main source of finance for
this institution is Government grant
but up till now this institution has got
Rs. 27 lakhs from outside, from
Foundations from America, Canada
and Britain. As far as the strength
of the staff is concerned, it is 123 and
the number of students is 120.

SHRI M. P. BHARGAVA:
May I know from the hon. Minister
whether 11 13 also a fact that several
persons connected with this Institute
have wvisited foreign coumtries at the
Institute expense and, if that is a fact,
may I know whether the Governm.ent
would consider the  desirability of
appointing a parliamentary commit-
tee to go into the working of this Ins-
titute and the utter waste of public
money?

SHRI BHAGWAT JHA AZAD:
Sir, it is true that this institution is
encouraging the study of certain sub-
jects and in the course of those stu-
dies there are

[31 MAR. 1967]

persons who Thave |
visited foreign countries for the col- !
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lection of research material. How
many of them have produced regearch
papers so far, I cannot say off-hand.
Possibly, some of them might have,
some of them might not have, On
that point we shall have to ask the
information from the institution.

SHRI A. P. CHATTERJEE: Sir,
on a point of order. There is a spe-
cific question of Mr. Bhargava, whe-
ther the Minister is willing to set up
a parliamentary committee to enquire
into the affairs of this institution. He
has not answereq that. Cap he avoid
answering it?

MR. CHAIRMAN: Please

SHRI A. P. CHATTERJEE: He
should answer that.

MR. CHAIRMAN: Please sit down.

I cannot ask him to do it til] you sit
down.

SHRI BHAGWAT JHA AZAD:
There are other remedies, leaving
aside the parliamentary committee.
This institution is autonomous. As re.
gards the expenditure if it is pointed
out that there is expenditure which
does not justify the work of the ins-
titution, there are methods open to
the Government. They can set yp =
review commijttee, which can go into
the entire matter. Therefore, short of
a parliamentary committee, if there
is a certain demand, we would pke
ty consider ourselves as to what

should be done.

st faregee AermeSh W@
fot ot Afew v w3W A oamd
21 WOT WM T WueT Fva fzeEr &
qead ¥ g0 3 F ooy
sreatfea fFan, Gy Tt & fevdt H 9
T AR A 2, 77T 9% Ao THo o
F1 felr 1 7274 2 fyowr gy
ALY AT A4V 2+ TIHT 360 FoTT
wEAT asraT f3Er war o gz asrer
Fat A fom w1 w@r @ 7 uw AT
AT ATET, f2=t &1 vATIs FI9 # 9|
FEAT &, T AW A7 ey §F w7
M IET 2 oy foee v AR
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dA(HT Fraq faar ;0 T2 & | g e
FTET IUAT T ST ) Féiwy
¥ fafrag ¢ ¥ a1 7§ Wawy
ATEar § fF 300 *9T 97 #1511 9%
gatrat faar gt ¢ fows ey § cadr
FE AT A W IR Fq7 g Fa
AT qEFGA H GHLE AT
FrFTE ¥ 7 g 9 56 wER
¥ OSUET ST W gl A
% ag AT Argat g BR gy ek
T fgear #1 dreafer wAT ST
€, WA & 9T S AT A1gT &, wnrer
AT W FT A qQ AL T A
FT FUT §T 9C o  Forad #rg
faardl sAT 9ro wHo €Yo #FY feuy
feY & wreqm I Fa7 1T § A IawT
o FY AT J A, AT gATD
AIFIT HT IR 9T [T avg FAT
F1fgd | 57 AT ATl F a1 H A
T FqT Fgar & 7

DR. TRIGUNA SEN: I have
heard the viewpoints of hon. Mem-
bers on this issue. I have read also
the noteg from the office. Question No.
1 ig that one gentleman who wanted
to appear for Ph.D. degree in Hind:
had been debarred to do so. NMo. 2,
he has been asked to repay perhaps
Rs. 3,000 or Rs. 4,000 which he got as
scholarship from the institution. Now,
Sir, for the last twelve iiears, I have
desisted Government’s interference
in the autonomy of universities, for
which 1 was not liked by many. Once
we give autonomy to a university, it
is my wish ang desire that we never
interfere with the autonomy of the
university, though a Member has sug-
gested, since the Government gives
cent per cent grant it must control
the Institute. That is academically
bad and I will not do it. Secondly, the
Ministry would like to emphasise that
education must be in the mother ton-
gue even at the highest level and for
that purposs we wish that all the lan-
guages mus+ e developed. I do not
know whv the-~ is a condition—I have
not seen the - ~titution of ths par-
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trcular institution—that if one wants
to submit his papers in Hindi, ne is
not allowed to do so, Without inter-
fering with its autonomy, I give the
assurance to hon. Members that J will
take up this matter with the Govern-
ing Body and see that the boy is not
penaiisad, that he is not asked to
repay the money, These are things
which, by mutual discussion, I hope,
can be settled without any order from
the Government, which I hate. I co
not like to interfere with the auto-
nomy of the institution. A thitd
question has been raised that the Gus -
ernment of India ig paying cent per
cent money for the maintenance of this
institution and so they must look intc
its affairs. There also I have got cer-
tain reservations, Yes, the Govern-
ment gives the money; after all it
is public money, pwor man’s money.
We should see that they utilise it
properly. Since it is an institution
which is deemed to be a university,
will task the Chairman of the UGL
Dr. D. 8. Kothari to send a team t¢
study things, so that I can tell the
Members openly what is inside, [t
there js anything wrong, surely W&
wil] tell you everything.

SHRI BHUPESH GUPTA: Now,
some points have beep answered and
it is good. And other aspect has not
been answered. Something has been
said about the management of the in-
stitute and it has been stated by the
hon. Minister that it gets funds from
the United States and they have in-
fluence in conducting the administra-
tion of this institution. May I know
whether the attention of the Minister
has been drawn to the fact that one
Mr., Norman D. Pabner, whose name
was prominent in the CIA 1ljst, was
lecturing in this institute for the last
four months? Is he also aware that
Dr. Schlierecher, who was the Direc-
tor of Asiag Foundation, was associat-
ing himself with this institute and
he spent near about six months in
this School? Finally, is he aware of
the fact that Mr. M. S. Venkata Ra-
mani, the Head of American Studies,
is the Chief Organiser and confident
supporter of American interests, and
in that capacity he travels to the U.S.
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twice a year, and does all kinds of
things® May I know whether a pro-
ber mnvestigation wili be made mio
the affairs of this institute in order t-
cleanse 1t of CIA and other agenis
who, 1n the name of autonomy, are
digging 1nto the institute and distort
1ts development ang growth and g.ve
1t a particular orientation in the direc.
tion of US policies?

MR CHAIRMAN 1 think the
Minister has given the reply that the
UGC 1s bemng asked to enquire mto
1t

DR TRIGUNA SEN I wish he
gives me the names, so that I can ea-

quire  Surely if Le gives me lne
names, I will enquire into it.
MR CHAIRMAN Mr Man: He

1s a member of the Board of this ins-
titute

SHRI A D MANI I happen to
be a member of the Governing Body
Of thig 1nstitute and a Member of the
Committee So also 1s the distin-
guished Member, Mr M C Setalvad
The ot'ier memberg are Mr Gajendra-
gadkar, Mr Rajeshwar Dayal, an Offi-
cer of the Reserve Bank and Dr P

S Lokanathan I have to answer
two questions The accounts  are
subject to regular scrutiny by  this

Committee Also one of the ques
twns asked was this (Interruption)
May I ask the Minister whether 1t 1s
not a fact that the accounts of (h.-
institute for a number of years and
from 1ts inception have shown no
receipt of any grant from the CIA,
as has been alleged on the floor of
this House? You cannot defame ana
institution which has been recognised
as a highly competent academie body

all over the world These are all
facts
SHRI BHUPESH GUPTA‘ How

many Americans are there?

SHRI A D MANI Mr Rajeshwar

Dayal attends the meetings ot  th=
Governing Body
SHRI BHUPESH GUPTA'X How

many Americans are there?
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The External
associated with

SHRI BHUPESH GUPTA CIA

SHRI A D MANI As far ag the
student 15 concerned, 1t 1s g very rele-
vant pomnt The student concerned
acceptedq the medium of instruction
of this institute He submitted his
papers after

MR CHAIRMAN  Please put a
question You are giving answers

SHRI A D MANI Two questions
My first question is this Is 1t not a
fact that the accounts of this insti~
tute are subject to the most rigorous
scrutiny by the Government of India
itself and the UGC and they do not
show any grant whatsoever from the
time of 1ts imception from the CIA?
It hag received some funds from
foreign institutions  (Interruptions )

DR TRIGUNA SEN The hon
Member has asked certain questions
Some of his friends have also askex
questions I am very happy tha:
Mr Man: 15 a Member of the Gov-
erning Body of the institution, and
he 15 better suited to answer all these

questrons than I, a newcomer

MR CHAIBMAN He wants ‘o
know whether the accounts are pro-
perly scrutimised and whether there
have been any contributions from the

CIA

DE TRIGUNA SEN We do not
know it

SHRI S S MARISWAMY: Mayl
know whether 1t 1s a fact that this
particular student approached the
university authonities to write s
examination paper ir Hind1? He was
refused and he wag told not to write
m Hindi because the accepted medi-
um was English When the boy
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insisted that he would write in Hind
and then wrote his examination paper
in Hindi, naturally, he failed beca-
uge Hindi was not the accepted me-
dium. Then the matter took a poli-
tical turn. That is why there 1s s0
much of hue and cry and a group o
people who are not well disposed to
gome of the authorities in the schoois
are carrying on a campaign. I want
to know whether these facts are true
or not.

MR. CHAIRMAN: We have taken
more than 45 minutes over three
questions. Next question. Next ques-
tion.

PROF. SATYAVRATA SIDDHAN-

TALANKAR: Question No, 202.
SHRI RAJNARAIN: Sir, on a
point of order
sfaat goon wafar o 0F oy

CEENIE I CERCOIR L

MR. CHAIRMAN: Please co-ope-
rate with me. T have spent 45 minutes
over three questions,

SHRI S, S. MARISWAMY: Sir, I
raised twn questions. You have nol
allowed the Minister to answer, and
the Minister was prepared to answer
me.

MR. CHAIRMAN:
had made a comment.

I thought you

SHRJ] S. S, MARISWAMY: I want-
ed to know whether what I said was
true or not

MR. CHAIRMAN: What
want to say?

do you

sit M9 quelt - gma, for &
AT OF q97 99 F THT A7 4 |

SHRI BHAGWAT JHA AZAD:
We have replied. The Minister has
£2id he will look into all these mat-
ters I think he should he  given
time to look into the matter,

[RAJYA SABHA]
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wAat aemt wAfan o awmfa

warEa, § fradr & e adr gs g e

qAF! 39 T I 737 F@ {747 777 |

sy awmafa ¢ 2y #9745 fyAe
3 garEr 9T & fa¥ & AT iR ot st
fasmaa 2 w4 oar grar & f& @
T 9@ & 1 gT HAW™ 9T 9| B
"RHT 50 §

st geen waifar ;oA ooy
BET 9% 97 |

ot awfa : Afwa &
uE ISTAT FE & aEar |
(Interruption)

st friw awt @ w17 g gewAr
¥ g Im qIN A1 ey g omq,
gAY T AYE T@A T AWM FE
T FWETRIGENINE . . .

OIqET

ot gwmfa « & 71 2T & IFAT
ST wFAT # 98 HAT g |

st swe watfan : gwafa
wgEd, A WY ®1E GG A guv
g

MR. CHAIRMAN. Mr. Siddhan-
talankar,

PROF SATYAVRATA SIDDHAN-
TALANKAR: 1 have put the ques-
tion .

DEMAND FOR ‘SmkH HOMELAND’

*202. PROF SATYAVRATA SID-
DHANTALANKAR: +
SHRI RAJNARAIN:
SHRI A. D. MANI-

Will  the Minister of
AFFAIRS be pleased to state:

HOME

(a) whether it has come to Gov-
ernment’s knowledge that Master

+The question was actually asked
on the floor of the House by Prof.
Satyavratg Siddhantalankar



